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CABINET SECRETARIAT
NOTIFICATION
New Delhi, the 16th June, 2025
No. A-11013/01/2025-Ad-I(E).—Reference para  3(vi) of this Secretariat’s Resolution of

No. A-11013/01/88-Ad.I dated 25" March, 1988 constituting the Directorate of Public Grievances in the Cabinet
Secretariat.

2. With the approval of Competent Authority, the jurisdiction of the Directorate of Public Grievances is hereby
extended to the following:

(i) Department of Revenue (Income Tax).

(ii) Central Board of Indirect Taxes and Customs (Customs related issues).

SATENDRA SINGH, Addl. Secy.
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